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NOTIFICATION

The 20th May, 2022

No. LGL.68/2022/10.— The following Act of the Assam Legislative Assembly which
received the assent of the Governor of Assam on 17th May, 2022 is hereby published for general

information.

ASSAM ACT NO. XVII QF 2022
(Received the assent of the Governor on 17th May, 2022)
THE ASSAM REPEALING ACT, 2022
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(see section 2)
Year Act No. Short title Extent of
4y (2) &) Repeal
| @
1959 XX1 The Assam Ganja and Bhang Prohibition Act,1958 The whole -
: Act
1927 411 The Assam Opium Smoking Act,1927 The whole
Act
1933 I Assam Opium (Amendment) Act,1933 The whole
Act
1947 XXI1E The Assam Opium Prohibition Act,1947 The whole
: . Act
1954 XXXVII | The Assam Opium Amendment (Autonomaus Districts) | The whole
Act, 1954 Act
1926 v Assam Temperance Act,1926 The whole
Act
GEETANJALJI DAS SATKIA,
Secretary to the Government of Assam,
1 egislative Department, Disput, Guwahati-6.
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